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BEFORE THE NATIONAL GREEN TRIBUNAL, 

CENTRAL ZONAL BENCH, BHOPAL 

ORIGINAL APPLICATION NO. 74/2021 

Kailash Kumar Chagnani Applicant 

Vs. 

State of Rajasthan Respondents 

ial NoLoS I No STATUS CUM ACTION TAKEN REPORT IN 

Dat 
23/phecoM hcOMPLIANCE OF HON'BLE TRIBUNAAL ORDER 

DATED 24.02.2022 ON BEHALF OF THE THE 
RAJASTHAN STATE POLLUTION coNTROL BOARD. 

1) That the Hon 'ble Tribunal by order dated 24.02.2022 has 

directed inter-alia as follows:- 

"The main point as raised by the Learned Counsel for 
1A SSAIPURAJ)h 

egn N 
ExDt 

GoyT 
Snt 

ALKA JSHIe the Applicant is generation of incinerable waste and 

dumping. Admittedly there are dumping for which 
02unicipal corporation has submitted that waste, 10 7-202 

/which were found as dumped has been kept within a 

boundary. The points as pressed is the responsibility 

to manage the disposal specially management ofS 

generation of post Coivd waste. The Municipal 

Corporation and the State Pollution Control Board is 

directed to submit the status report on the point of 

Sn 

dumping dumping of waste and the management to dispose it. 
Status report and action taken report by both the [AL JOLE, 

7authorities may be filed within a fortnight." 
7-22", 

OyT. FRAS 
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That Udaipur covers an area of 64 sq KM divided into 7O 2) 

wards. The total solid waste generation in the city is about 

180 TPD as per annual report 2020- 2021 submitted by 

the ULBs to RSPCB. In compliance of the directions 

passed by this Hon'ble Tribunal, the Municipal 

Corporation, Udaipur has adopted various practices for 

better management of solid waste which include Bio- 

Medical waste in the city, the details are as follows: 

A) MSW generated from Udaipur City is door to door 

collected through auto trippers by Municipal 

Corporation, Udaipur and sent to transfer stations at 

Kumharo ka bhatta, Sikh colony, Udaipur. 

B) In every tripper, there are three separate assortment 

bins for wet, dry, and household biomedical waste. 

These trippers carry the waste from households to 

the garbage transfer stations, from where the waste 

is moved to the dumping sites at Titardi and Balicha, 

Udaipur in hook loaders. 

C) At transfer station, the dry and wet segregated waste 

is being transferred to dumping sites as per 

requirement through big capsule type container. 

D) Balicha dumping site includes MRF Processing 

Facility- 50TPD, Bio-methanation Plant-20TPD, 

Sanitary landfill Area-2.1 Ha. (21,000Sqm). 

E) Another dumping site Titardi includes MRF 30 TPD, E) 
for dry waste and a bio composting facility for wet 

waste on a land area about 1.5 Ha. Titardi was 

SHN originally a 40 years old legacy waste dump site had 
ALK SNA RAJ.) 

keg: No 1077, around 80,000 meter cube of legacy waste. The land 

4 JAS 

OF RP 
Exp was reclaimed by Nagar Nigam Udaipur by sanitary 

capping of legacy waste in the year 2018 having a 

37eTN 
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base area of 12,000 sq meter, top area of 4,000 sq 

meters and height of 10 meters. 

The present waste collection infrastructure as below: 
Total Wards 70 Primary waste door to door collection in 45 ward is 

being done by UMC and other wards are being done 

by outsourced agency 

Secondary waste 

Collection Point 
Four (Kali Bavdi, Amal Ka Kata, Nadakheda and 

Asin ki Haveli (Waste is collected through drainage 
line, road sweeping, through hand cart, tractors 

etc.) 

Secondary Waste 3 tractor, 1 Dumper, 3 compactor and 10 auto 

tripper Collection Vehicle 

Municipal Waste 180 TPD 

Generatioon 

Door to Door Outsourced 
collection vehicle 

Waste dumping 
About 12 Km from Udaipur city at Balicha 

dumping site 

About 10 KM from Udaipur City at Titardi 
dumping site 

Street Sweeping and | Day to day basis on main roads and drain Waste 

drain cleaning 

Waste transfer point It is located near Kumharo Ka Bhatta, Sikh colony, 

Udaipur 

Domestic biomedical Waste consists of material as F) 

sanitary pads, napkins, cotton bandages etc. This 

Biomedical waste is being collected in a separate bin 

which is attached at the back of the waste collection 

TA vehicle and painted with red colour. This biomedical 

waste is stored separately at the garbage transfer 

point from where the dedicated vehicle of CBWTDF 

E2023/ 
OF RA 

10 7-2023 collected it on regular basis for further disposal as JAS 
per norms of BMWM, Rules 2016. 

That the Udaipur Municipal Corporation has made an 3) 

agreement with M/s En-vision Enviro Ltd (CBWTDF) for 

daily collection of household biomedical waste from 

4



garbage transfer station located near sikh colony, the 

segregated waste is being handed over to the CBWTDF for 

final disposal. The copy of the agreement is annexed 

herewith and marked as Annexure-1. 

That to prevent any kind of illegal dumping of biomedical 4) 

waste at Balicha site, the municipal corporation has 

issued work order for fencing work all around the 

dumping site and permanent gate at the entry to prevent 

any kind of unauthorized dumping. MC, Udaipur has 

appointed a security guard 24X7 for vigilance and 

monitoring of all vehicles details from Sept, 2021. 

5) That to verify the show cause notice issued by RSPCB to 

Municipal Corporation, Udaipur on dated 29/12/2021, 

RSPCB officials inspected site on 07/01/2022. The copy of 

inspection report is annexed herewith and marked as 

Annexure -2. 

6) That the State Board has not received any such 

complaints of illegal dumping of bio medical waste at MSW 

disposal sites since 27.09.2021. 

The status report may kindly be taken on record. 

O1A) 

iALKA OSHI\O 
SAPH (RAJ). 

kegr. No 1077 
Exp Di 

19 7-2023 

(Vinay Katta) 
Regional officer, 

Rajasthan State Pollution Control Board, 

Udaipur 

(ATESED) OF RA JAS 

(Smt. ALKA JOSHI) 
Reg. No. 10 

(NOTARY, UDAIPYR (RA,J.) 

236/ 
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Transfer Station Display board 

RJZ16OY266 

Waste Collecting Vehicle Display board 

BIOHAZARD SYMBO1 

BIOHAZARD 

Dedicated Bio Medical Waste Collection Room at Transfer station 

a 

TA 

ALKA SHI\ 
iuAA,RAI.Ji 
heayi: No 1077 

Expp D 
19 7-2023, 

OF R 
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2 

TEA RATa 3itr aifau ai freri EN VISION ENVIRO ENGINEERS 
PVT. LTD. TTEI EP 

H ud zem e uga foari EN VISION ENVIRO ENGINEERS 
PVT. LTD. 3HTSI r 

ENVIRO ENG.PVT. LTD.) BTH| 

3Pu Taer-T Aa 2016 (TMT 2018) 37HR HEY HaTTT

AJ agr N |1077 
For En-Vision Enviro EngineerRLtd 

/Director 

ENVIRO ENG.PvT. LTD.34VST ERT EÍ Git | 
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3 

y Bio Medical Waste (Management & Handling Rules 2016 (Amended 

For En-Vision Enviro Eng.. 

Director 
Ms ENVISION ENVIRO PVT. Ctd. 

ETdun (Ra 

AL JOS 
OA (RAJ.) kogr No 1077 Exp D 20 7-2023/ 

OF RA STHA 
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1 

Regional Office 
Rajasthan State Pollution Control Board 

Addross: F-470, Near UCCI Building, M.1.A, Udaipur (Raj,) 
Email rorpcbudaipur@gmail.com Phonc no : 0294-2491269 

Date 1. 0|.202No. RPCB/ROU/ UDR/ /385-138%
Group in charge (BMW), 
Rejasthan Statc Pollution Control Board. 
aipur 

Sub:- Inspection Report in the matter of Original Application No.74/2021 Kailash Kumar 

Changani Vs State of Rajasthan & Ors' w.to Hon'ble NGT, Central Bench, Bhopal 

order datcd 27/09/2021. 

Sir, 

With reference to above, it is to bc submitted that M/s En-Vision Enviro Pvt. Lud. 

itkeipur, M/s RNT Medical Campus, Udaipur and Balicha Dumping Ground, Udaipur 

neaioncd in the Original Application No. 74/2021 wcre inspccted by Board olicials of this 

on dated 07/01/2022 to verily the replies given by aforesaid units. 

Yours faithfully, 

(Vinay Katta) 
Regional Officer 

RSPCB, Udaipup, 

Copy to: Group Incharge (Legal) RSPCB. Jaipur for information and further action plcase. 

Regional Ofice 

uRAPL (RAJ.)i kopi No Snah fALKA JosHI\o 
Rego. 
o. .i130 

EXp. Ot 

O07-08-2023

No 1077! Exp Bt 10 7-2023 OF RAS RA 
Sign.. arks/hot0/,umD 

T AT 

TB 

( ORAN ML 
. 

G 

ITFeT 
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Inspectuon Keport in the matter ot Urigunal Application 
No.74/2021 

Kailash Kumar Changani VsState of Rajasthan & Ors' w.r.to 
Hon'ble NGT. Central Bench Bhopal order dated 27/09/2021 

In reference to the joint inspection of M/s RNT Medical Campus. Udaipur. Balicha Dumping Ground. 

Udaipur and M/s En-Vision Enviro Pvt. Ltd., Udaipur caried on 20/10/2021. 

Show Cause Notices from Rajasthan State Pollution Control Board, Jaipur vide letter no. F. 16(BMW- 
92)/RPCB/BMW/1)18-1127 dated 29/12/2021 issucd for M/s En-Vision Enviro Pvt. Lid. and M/s RNT 

medical campus. Udaipur and units have been submitted reply vide letter dated 07/12/2021 & 31/12/2021 

respectively 
Show Cause Notice from Rajasthan State Pollution Control Board, Jaipur vide letter no. F.16(BMWN- 
92)/RPCB/BMW/1158-1161 dated 05/01/2022 issued for Balicha dumping ground, Udaipur and the unit 

has been submitted reply vide letter dated 03/01/2022 (Copy of all three SCN enclosed as ammerare ). 

All three replies have been verified on dated 07/01/2022 by the undersigned board officials and point 

wise observations are as follows 
M/s En-Vision Enviro Engineers Pvt. Ltd., Umarda, Udaipur 

Recommendations 
Verification 

No 
New membership should be stopped when bed Unit representative infomed that present 

strength will be reached upto 10000 beds or total capacity is 9988 beds as on Dec. 2021 and if 

waste quantity reaches above the treatment number of beds increases in Suture then he will 

inform and take opinion from RSPCB and as 

per board suggestion decision on new 

membership will be decided. (Reply enclosed as 
camnexre l) (Copy of Membership Status 

91) 

capacity whichever is ecarlier. 

enclosecl cas anexure Il) 

To provide all necessary help to state government Unit representative affimatively said that they 

regarding awareness & training and establishment are ready to help State Govt. regarding 
awareness & training and establishment of bar 

code system. They also informed that they have 

started bar coding services in earlier 2019. but 

issued direction regarding 

implementation of bar code system that i will 

operate and managed by state govl. department 

9(2) 

of bar code system. 

State Govt 

only. (Reply enclosetd as annexuTe ) 

9(3) To improve the combustion efficiency of the plant Point of waste generation is best point of waste 
put more emphasis on the spot segregation or segregation: therefore. they are continuously 

providing training to health care workers and 
waste handling staff of all major waste 

generating units in coverage area of CBWTF. 

whatever rectification required in this regard. 

|(Reply enclosed as cmnexure 1) 
914) Possibility of higher capacity of incinerator and Presently they are operating facility with 

autoclave installation may be explored vith all sufficient capacity ie. 9988 beds as on Dec 

necessary pemission from RSPCB or other 2021, of incinerator and autoclave (Copy of| 

Membership Statnus enclosed as amnexure ll) concern agency. 

TALKAVO UBAXi {RA 
95)| To maintain all the logbooks properly and temper Now they are maintaining all logbooks related 

proof related to incineration system, waste to incineration system. waste movement and 

,movement and collection system and treated collection system and treated waste disposal. 
This system viKbe.impne effective if all HCFs 

adopt the barode and all the relevant may be 

uploaded oa vebsite. Copy enclosed as 

wa_ie disposal. 

OF RA OF R 7-2023/ Originul Applicuion No.74/2021 'Kailash Kumar Chunguni P*StaprRajasihun & Ors 

mTMC 

cmesta H08-2023 

STH 

1gn 
P. 

AIN 

O?AN 

JAI 
LABHNAA 

u.Sr-i.Qi' " 

Y 

HetDNT 

AI 
LABHNAL 

7y .) 
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9(6) 10 organize more awareness programs and | They are continuously providing trAINIng to 

teraction meet with member hospitals so that health care workers and waste handling staff of 
all major waste generating units in coverage 
area of CBWTF. (Copy enclosed us mnexre ) 

waste could be segregated properly at source 

lo maintain all the safety mcasure and good During Inspection. unit has maintained all the 

housekeeping at all the time. 
9(7) 

safety measure and good housekeeping 

9(8) 
he unit shall comply all the condition as given in| Yes, unit has complied all the conditions given 

in authorization. authorization. 

M/S RNT Medical Campus, Udaipur 

Verification Recommendations S. No 
iocation to avoid any mixing or interchanging of 15/12/21 to PWD. Udaipur for permanent 

partition and separate entry area for MSW and 

12(1) The BMW and MSW must be stored at different Worlk order has been issued vide letter dated 

bags. BMW. Till the construction work started, 

management has employed a person who 

ensures the BMW and MSW must be stored and 

collected separately. (Reph enclosed As 

Cnevre PI) 

Sn LKA 
Ftegn No 1077 

Exp Dt 1o-202 7-2023 
RAJA 

THA 

Site for construction work. 

12(i) Hospital administration may coordinate with | Hospital adnministration had constituted a 

RSPCB regarding organizing awareness and committee which provides regular training to 

training program at department level w.r.t. nurses. sanitary workers and other staffs related 

seyregation. collection. storage, and proper to BMW handling (Copy of truining allencdemce 
sheet enclosed us annexure XI) 

UMEDIALWAST GENER AUmentation.
ISPOSAI.OBlUME

***| 

. 

-2123 

Posters for training, awareness etc. 
ks]Pnoto/. *yptC 

2 MHpblication No.74/2021 'Kuilash Kumar Chunguni I's Stute of Rejasthun & Ors : 
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211)he BMW must be collect im aes1gnated color bag Hospital collects BMW in color coded duckets 

as given in schedule-l of BMWM Rules. 2016. and bags in cach and every vard and all 

collected wvaste is being stored at the centralized 

place for handover to CBWTF. 

T he conseni and authorizatio must be obtained| Hospital has applied for consent to establish 

under Air and Water Act dated 28/01/2021, and 

application for authorization under BMW rules, 

12(iv) 
from RSPCB at the earliest. 

2016 dated 28/01/2021. 

Both the applicalions are under consideration at 

RSPCB Head Office, Jaipur. 

12(v) 
Bar code system must be adopted for waste Bar code system was not adopted for tracking. 

Hospital has not received any instruction from 

the state govt. regarding Bar code system. 

Repiy enclosed us anexre YD 

tracking. 

Documentation of waste management must be Hospital has now maintained all logbooks of 

maintained properly. 
12(vi) waste management (Copy of sanme enclosecl US 

anexare IX 

12(vi) Strict instruction may be given to waste contractor Hospital has given strict inistruction to wáste 

and supervisor regarding proper on site contractor and supervisor regarding proper on 

site segregation and collection Copy of sanme 
segregation and collection. 

enclosed as cmnexzre X) 

12(vii) Special training may be given to sanitary workers | Hospital administration provides regular 
and outsourced staff for better management of| training to nurses, sanitary workers and other 

staffs related to BMW handling (Copy of same BMW. 
enclosed us aumexare Vl) 

Balicha Dumping Ground, Udaipur 

Verification SNo Recommendations 

Fencing work at the periphery of the dumping site One side concrete wall attached to entry gate 

has been constructed. Fencing work has not 

been started yet. Unit representative said that 

they will start the work of fencing as soon as 

possible. (Reply enclosed aus amnerre Xil). 

must be completed at the earliest. 

iALKA JOSA 
E 

19 7-2023, OF RP 
ega Na 1077 Reg 

tlo. i1 
Exp. Dt 

O107-08-2023 

AR 

.*. 

Conerete vall at entry gate 
For disposal ofihoise/old BMW an agreement Udaipur Municipal Coporation has done 

agreement with En-Vision Enviro Engineers 

Pvt. Ltd. for coliection of house hold BMW 
which is valid till 31/03/2023 (Reply enclose 

2 

mugone N wTF. 
IA LARHNAT AR 

C1s Cnnexure XI) 

3 Original Applicution No. 74/2021 Kailash Kumar Chngni Vs State of Reijusthan & Ors" 

3yr (T.) 
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Onputerized record o1 waste and vehicles may 1 Computer1zed record of waste and venicies nas 
be maintained at dumping site. 

not mainlained at dumping site. Records are 

manually register maintained 

If any illegal BMW received at sitc then the | Affirmatively. 
information should be given to RO, RSPCB and During inspection, no BMW has been observed 
M/s En-vision Enviro Ltd. immediatcly. at the site. The site supervisor assured if any 

BMW reach at dumping site then he will 

nformed accordingly. 

placed at prominent location of site for awareness. characterization has found at prominent location 

of the site. 

Sign board of waste characterization may be During inspection, no such sign board of waste 

if BMW found in any collection bin inside the Affirmatively. 

city the action must be taken as per rule. 

for better monitoring round the clock basis at the | been found. UMC has submitted in his reply 

that they will try to install CCTV camera very 

7 Possibility of CCTV installation may be explored During inspection, no such CCTV cameras have 

dump site. 
soon at the site for proper vigilance. (Reply 
enclosecd as annexre X) 

(Payal Pancholi) 
SO. RPCB, Udaipur 

Uyoti Mev) 
JEE. RPCB, Udaipur 

TAR 

A 
Counter Signature 

Rego o. 130 |# 
Exp. 

07-(-2023, 

Sn: ALKA JsHI\ e 9AIPUR (RAJ. Kegn No 1077 (Vinay Katta) 
RO, RPCB, Udaipur 

C/.*3mC 

Exp Dt 0 7-2023,/ ATT a 
OOAN MAl 

i' ni. , 

JAST 
4Original Applicution No.74/2021 'Kuilush Kumnar Chumgami Ys State of Rajastlhum & Trsi 

**** ** 
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